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{Shri Vayalar Ravi)

backward classes. This grouo, led by
an important leader, even tried to
assault the Defence Minister, Mr.
Jagjivan Ram, ang tried to prevent
him from attending the meeting. He
was forced to withdraw from the
meeting without attending it.

The whole incident drawg the
attention of the nation to the new
trend developing in this country
which may explode the caste conflict
into society. It is unfortunate that
the ruling party itself is creating a
situation in the country in which the
people enter into caste conflict and
confrontation.

The incident in Patna has to be
condemned by all sections of the
House ag it may lead to a Jangerous
development The way things are
moving has to be controlled and order
must be restored in the nation,

I have no surprise over the behavi-
our of this group of people especially
at the meeting of Shri Jayaprakash
Narain, ag all these incidents are the
off-shoot of the total revolution which
means nothing but confusion. May I
appeal to the Government to take
necessary steps to ensure that such a
caste conflict and confrontation is not
devcloped and to take measures to
protect the jnterests of the weaker
sections? o7

SHR]I ANWAR LAL GUPTA: I
want to make a submission on this.

MR DEPUTY-SPEAKER: I have
alloweq another Member to make a
submission on the same point. Shri
O P. Tyagi.

SHRI KANWAR LAL GUPTA:
Please allow me for g minute.

MR. DEPUTY-SPEAKER: He has
already written.
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SHRI KANWAR LAL GUPTA: This
is a very important matter,
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SHRI VASANT SATHE: **
MR. DEPUTY-SPEAKER: Mr.

Sathe, 1f you go on like this nothing
will go on record.

MR DEPUTY-SPEAKER: All
thesr words ** will be expunged.

SHRI KANWAR LAL GUPTA:
May I ask you whether the word
used by him is parliamentary or not?

MR. DEPUTY-SPEAKER: They
will be expunged All unparliamen-
tary words will be expunged.

SHRI VASANT SATHE: I will say
it ** Will it be parliamentary?

MR DEPUTY-SPEAKER: All this
will be expunged.

SHRI VASANT SATHE: I will cor-
rect myself. It is completely untrue.

**Expunged as ordered by the Chair,
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MR. DEPUTY-SPEAKER: You
cannot interrupt like this.
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SHRI VASANT SATHE: I agree

with him Today, he is talking
sense, I support hum there.
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ssExpunged as ordered by the Chair,

3991 LS—10.
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13.02 hrs.

The Lok Sabha adjourned for Lunch
till Fourteen of the Clock.

The Lok Sabha reassembleq after
Lunch at six monutes past Fourteen
of the Clock.

{Sarx D. N, Tawary in the Chair}

GENERAL BUDGET, 1978-78--
GENERAL DISCUSSION

MR. CHAIRMAN: Now we take up
General Discussion on the Budget
(General) for 1978,

Mr. C. Subramamam.

SHR]L C. SUBRAMANIAM (Pala-
ni): Mr. Chairman, Sir, I would like
to thank the Chair and thz Hcuse
for, once again, giving me the pri-
vilege of initiating the budget debatc

When the hon. Finance Minister
presented the Budget, 1 congratulated
him. Today I want to tell him that
that felicitation is subject {o many
major reservation.

The Janata Government has been
in position now for a year, within a
few days, it will be completing one
year. Therefore, when we consider
the Budget the Budget figures, mo:e
tran anvthing else, we have to look
into the management of the economy
by the Janata Government and how
the economy has behaveg in general.
One advantage——a major advantage—
which the Janata Government had to
begin with was that the objective
economi® factors were largely fav-
ourable for a dynamic growth. For
that 1 do not depend upon my state-
ment, I dependq upon what the
Finance Minister has stated in his
Economic Survey; he has stated:
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“The most nolably featuie of the
economic gituation in 1977-78 was
the absence of any serious coens-
traint on economic growfh. In the
past, shottages of food and foreign
exchange have been the two major
factors which have acted as a brake
on economiié growth. The ourrent
year began with stocks of feed-
grains of 18 million tonne3 which
roge to 20 million tonnes by the end
of June, 1977

Of course, if I say that they inherited
this from us, they would protest,
therefore, I would not rub it inmto
them. But this is a fact. ’

Sometimes it has been stateq that
we. were short of rupee resourcés.
In my yiew, this is wot a proper un-
derstanding of the economic and fin-
ancial situation. As’a''matter of fact,
if we ook into the figtres with regard
to deposits in banks, ete., we will find
that on the whole savings have ex-
ceeded investment. Therefore, there
was no lack of rupee resourcez also.
Pupee resources were available,

With all these favourable factors,
what hag been the performance of the
economy? Before going into the figures
I would like to refer to the general
assessment which the economic re-
view makes with regard to the func-
tioning of the economy

Dealing with industrial production,
this ig now it is summaerised:

“Over a very large specirum of
industries, however, production
changes have been confined in rather
narrow limits” (other points also

have been made earlier) “So  that

the general impression ig more one
of relative stagnation than of sus-
tained progress”.

This is the over-all assessment given
in the Economic Review. This . with
regard to current production during
the year. The future depends upon
how the investment climate hag been
and how the investment has been
made. For that also I would rely on
the statement made by the Ilon. Fin-



